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CENTRAL ADMINISTRATIVE TRIBUNAL:PRINCTPAL BENCH.

M.A. NO. 1426/96
0.A. NO. 713/95

New Delhi this the 12th day of July, 9e.

Hon'ble Mr. Justice A.P. Ravani, Chairman.
Hon'ble Mr. R.K. Ahooja, Member(A).

N. Manjunatha Prasad,

S/o Shri D. Narayan, :

R/o 111, 4th Main, 4th Cross,

Mathikere,

Bangalore-560054. ..Applicant.

By Advocate Shri Vikas Singh with Shri Yunus Malik.

Versus

1. Union of India through
The Secretary,
Ministry of Personnel, Public
Grievances and Pension,
Deptt. of Personnel & Training,
North Block,
New Delhi-110001.

2. The State of West Bengal through
its Chief Secretary,
Lal Bazar,
Calcutta.

The State of Karnataka, through

its Chief Secretary,

Vidhana Soudha,

Bangalore. . .Respondents.

w

ORDER (ORAL)

Hon'ble Mr. Justice A.P. Ravani, Chairman.

The 1learned counsel for the applicant seeks
permission to withdraw the application with +ue
liberty prayed for in M.A. No. 1426/96. C.A. 1is
permitted to be withdrawn with the liberty prayed
for in the said M.A. The application stands disposed

of as withdrawn.

Order Dasti.
ﬂ”/?

(R.K. ja) (A.P. Ravani)
Member (A) Chairman

'SR



@,

CENTRAL ADMINTSTRATIVE TRIBUNAL:PRINCIPAL BENCH,

PlA. No. 142606
C-h No.qi3lqg
New Delhi this the 18th day of July, 9¢

Hon'ble Mr. Justice A.p. Ravani, Chairman.

Hon'ble Mr. R.K. Ahooja, Member(A).

Rajinder Singh,

S/o Shri Amar Singh,

R/o 229, Police Colony,

Ashok Vihar,

Delhi-52, «++.Applicant,

By Advocate Shri Vikas Singh with Shri Yunus Malik.

Versus 1
w2
. . . ( y\,"’o
Commissioner of Police Delhi, ' E"( o
Delhi Police Headquarters, 6«‘”»/

MSO Building, 1p Estate,
New Delhi,
W _teim.

Senior Additional Commissioner of Police,
Armed Police, Delni Police Headquarters,
MSO Building, 1p Estate,

New Delhi.

Peputy Commissioner of Police,

TVth Bn. DAp Delhi, New Police Lines,
Kingsway Camp,

Delhi

Peputy Commissioner of Pol:ice/FRRO,
Bans Bhawan, near ITO Building,
New Delhi. - .. Respondents,

ORDER (ORAL)

Hon'ble Mr. Justice A.p, Ravani, Chairman,

The learned counsel for the applicant seeks bermission }é
to withdraw the application aﬁ&ep the liberty Prayed d
for‘in M.A. No. 1426/96. 0.2, is permitted to be withdrawn
&w the liberty brayed for ip the said M. A, The
application stands disposed of as withdrawn.

Order Dasti.

Qleaﬁq,, i 7 é
(R.K.” Ahodia (AP, Ravani)
MM Chairman
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